National Company Law Tribunal

Allahabad Bench

afai /el > (A N
CP NO. (IB) I’;_;-,f_nu,_‘; (A
;-'_’f:.,-"rj__,l O
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 05.02.2018
NAME OF THE COMPANY: | -k pL Pvi Lisl V/4  JOla L

: | &
SECTION OF THE COMPANIES ACT/I & B CODE: us 13 A ver X i ( O

Sl. NO. Name Designation Representation Signature
1. ﬂhnop Nivedi Pdvocals JE EPL. -
2. Gauwad Kakkay PAdvowath JEkPL
o Asvinay Gy ooy Aaveacali I Ek PL
E L
LT. M;H;T MV\{;HE ;’I:{UI?CL‘ - TEHP

CP NO.(IB)128/ALD/2017, CA NO.23/2018

Sh. Anoop Trivedi, Advocate for applicant JEKPL Pvt. Ltd. It is stated that
the implementation of the resolution plan has now been stayed by and is under
consideration before the Hon'ble NCLAT. Therefore, a formal notice be i1ssued to

the respondent JOGPL Litd. to file its objection/reply to the present restoration

application.

Further, the applicant is further directed to serve a dasti notice alongwith a

copy of the present petition to the respondent.

The matter to be listed on 19" February, 2018.
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